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(1) Statement showing final replies
of Government t0 the recommenda-
tions contained in Chapter V and the
action taken replies on the recommen-
dations made in Chapter I of the 25th
Report of the Public Accounts Com-
wittee regarding action taken by

Government on the recommendations

contained in their 220th Report (§th
Lok Sabha) on Delays in Furnishing
Action Taken Notes'.

(2 Statement showing final replies
of Government to the recommenda-
tions contained in Chapter V and the
action taken repliey on the recom-
mendations made in Chapter I on the
34th Report of the Public Acoounts
Commmittee regarding action taken by
Government on the recommendations
containeq in their 183rd Repott (5th
Lok Sabha) on New Service/Niw
Instrument of Service,
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(8) Statement showing finai replies
of Government to the recommenda-
tions contained in Chapter V and
action taken replies on the recommen-
dations made in Chapter 1 of 40th
Report of the Public Accounts Com-
mittee regarding action taken by
Government on the recommendations
containd in their 182nd Report (5th
Lok Sabha) On Films Division,

(4) Statement showing final replies
of Government to the recomendations
contained in chapter V and action
taken replies on the recommendations
made in Chapter 1 of 47th Report of
the Public Accounts Committee re~
garding avtion taken by Government
on the recommendations contained in
their 209th Ronort (5tb Lok Sabha) on
Export of Leather,
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STATEMENT RE. CIRCUMSTANCES
LEADING TO THE DEATH OF SHRI
SURYA NARAIN SINGH, M.P.

THE PRIME MINISTER (SHRI
MORARJI DESAI): Our colleague,

Shri Surya Narayan Singh M.P, un-.

fortunately passed away on the l4th
of December, 1978 and it has been
alleged that the negligence of the con-
cerned doctors in Dr, Ram Manohar
Lohia Hospital contributeg to his
death. As promised by me in the
House on the 15th December, 1978,
when this issue was raised by some
Hon'ble Members, I have had this
matter carefully enquired into. I my-
self sent for al] the doctors concerned
and went into the getails of the case
with them. The facts which emerge
are as Yollows'

er, The . Jate . Shri Surya Narayan
Bingh, M.P., had an acute heart attack
sapishis residence, 151, South Avenue.
it the early hours of the morning of
A’ Wth December, 1978. A messenger
came to the .C.G.HS. Dispensary,
-South--Avenue, at about 4.00 A.M. and

DECEMEER 18, 1978

eading g0 Death 272
of MP. (Statement)

called Dr, R. Dutta, who was on
night duty there. Dr, Dutta reached
the residence of the M.P., which is
across the road, within a few minutes.
Shri S. N. Singh was compleining ef
severe pain in the chest more sy on
the left side. Dr. Dutlta suspected the
case to be one of my cardial infarc~
tion and gave an intra-miscular in-
jection of pethidine 40 mg. and &
tablet of Sorbitrate, Shri S. N. Singh
was adviged immediate hospitalisa=
tion but he was reluctant to be moved
to the hospital. Dr Dutta explained
the gravity of the situation and offereq
to call an ambulance from Dr. Ram
Manohay Lohia Hospital, But as
a car wag readily available with - Shri
S. N. Singh’s neighbour, the idea of
calling an ambulance was dropped,
since this would have caused further
delay. Dr. Dutta mentioned full de-
tails of the treatment given on the
Reference Slip for the Hospital. He
also tried to inform on the telephone
Shri Raman, Chief Personnel and
Executive Officer, Lok Sabha, but
failing to get a response from his tele-
phone, he called the telephone of Shri
Sanwal who is Executive Officer of the
Rajya Sabha and left a message for
him.

Shri S. N. Singh reacheq the Hos~
pital at 500 AM. A Junior Resident,
Dr. Usha Bansal, immediately got the
EC.G. done and recorded his blood
pressure and called the Senior Resi-
dent, Dr, Rakesh Srivastava, Together,
they gave the treatment for acute
myocardial infarction with cardio-
genic ghock, which ineluded Pethidine, .
Siquil Mephentin, Interavenous glu=:
cose drip and oxygen. Seelnl that ;
it was a case of massive hetirt attack, B
the Senior Resident contacted the:
Coronary Care Unit in order to get a
begd there, but wag told that none wes
vacant, He then contracted the ‘Physl-
cian, Dr. P. Sengupta, who confirm=

ed the ling of treatment ang sajd that
he would trytogetabed;nﬂlem‘"
sing Home, »



